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strike . n Grindlay Bank 

*69. SHRr SUSHIL KUMAR 
BHATTACHARYA: Will th Minis-
ter of LABOUR be pleased to state: 

(a) whether the Grindlays Bank 
employees aU ' over India have been 
on strike since 5th November, 1979; 

(b) if 'so, the demands of the strikers 
thereof; and 

(c) the steps taken by Government 
to settl the dispute thereof? 

THE MINISTER OF TOURISM 
AND C'IV:IL AVIATION AND 
LABOUR (SHRI J. B . PATNAIK): 
(a) The employees of the Grindlays 
Bank all over India went on strike 
with effect irom 5th November, 1979. 
The Employees of the Delhi and Sri-
nagar branches of the bank have Te-
sumed work from the forenoon of the 
28th January 1980; 

(b) Following are the main demands 
of the workmen:r-

(i) Payment of bonus for the 
accounting year commencing in 197,6 
to 1982 at rates higher than those 
:admissible under Payment of Bonus 
Act, 1965; 

(ii) Payment of additional 
allowance @ Rs. 2000 per annum 

r w.orker as against existing rate 
of Rs. 1100 per annum per worker; 

(ill) Enhancement of lunch a1 .. 
lowance from . 50 per worker per " 

month to Rs. 120 per month pe 
worker. 

(i v) Enhancement of canteen sub-
sidy. 

(v) Enhancement of housing loan. 

(c) The dispute was taken up in 
conciliation without success. With a 
view to arriving at an amicable settle-
ment the parties were advised on 
18th December, 1979 to continue fur .. 
ther discussions. Th y have since 
reported that their Bilateral discus-
sions have also ended in failure. Fur-
ther pursuasive measures are unde ... 
way fot! having a negotiated settle-
m nt in the matter. 
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Recogllltion to Kampueh 

*71. SHRr SAMAR MUKHERJEE: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether Government are consi-
dering any proposal to -recognise the 
Kampuchea Government headed by 
Heng Samarin; 

(b) if 0, ben; and 

(c) if not, the reason therefor 


